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The Deputy Minister in the Minis-
try of Railways (Shri Shahnawaz
Khan): (a) and (b). As an experi-
mental measure, Second class Sleeper
Coaches have been introduced on two
pairs of trains—on Nos. 29/30 Delhi-
Lucknow Mail and 37/38 Madras-
Howrah Express trains with effect
from 10th October, 1963 and 1st Nov-
ember, 1963 respectively.

(c) A surcharge of Rupees five per
berth per night or part thereof is
levied for sleeping accommodation
provided.

Railway Zones

Shri Surendranath Dwivedy:
*40.

Shri Harish Chandra Mathur:

Shri P. C. Borooah:
{_ Shri P. R. Chakraverti:

Will the Minister of Railways be
pleased to state:

(a) whether there is any proposal
to divide the entire Railways into ten
Zonal regions;

(b) whether in this division, it is
proposed to locate the headquarters of
each zone in a State in which the
particular zone has the largest mile-
age of railway lines; and

(c) if so, the names of the new
zonal railways and the probable loca-
tion of their headquarters?

The Deputy Minister in the Minis-
try of Railways (Shri S. V. Rama-
swamy): (a) No, Sir.

(b) and (c). Do not arise.
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Air Accident near Agra

Shri Chattar Singh:
[Shri Bishanchander Seth:
Shri B. P. Yadava:
Shri P. C. Borooah:
Shri Prakash Vir Shastri:
*42 ! Shri Onkar Lal Berwa:
ﬂ Shri Gokaran Prasad:
U Shri Vishwa Nath Pandey:
j Shri P. C. Deo Bhanj:
Shri Morarka:
Shri R. S. Pandey:

Will the Minister of Transport be
pleased to refer to the statement made
in the House on the 11th September,
1963 regarding the accident near Agra
and state:

(a) whether the report of the court
of enquiry has since been received by
Government; and

(b) if so, the findings thereof?

The Deputy Minister in the Minis-
try of Transport (Shri Mohiuddin):
(a) No, Sir.

(b) Does not arise.





